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Bhakarapet in Cuddapah District__ of
Andhra Pradesh; and S :
(b) if so, what are the details of the

proposa] and the action taken by Govern-
ment thereon?

THE MINISTER OF STATE IN THE
DEPARTMENT OF DEFENCE PRO-
DUCTION AND SUPPLIES IN THE
MINISTRY OF DEFENCE (SHRI
SHIVRAJ PATIL). (a) and (b) No, Sir.

There is no such proposal under considera- -

tion,
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Licences for Manufacture of Telephones
L Equipment

‘ 2018. SHRIMATI SURYAKANTA
JAYAWANTRAQ PATIL. Wil] * the
PRIME MINISTER be pleased to state:

(a) whether a proposal for grant of
mew licences for the manufacture off
Electronic Telephone Instruments, Key
Telephone Systems, Cordless Telephones
and Fascimile Equipmenis ty the private
companies, is under active consideration
of Government;

(b) what is the number of applications
Teceiveq for such licences; and

(c) whether Government have issued
any such licences; if so, to whom these
have been issued?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND THE MINISTER OF
STATE IN THE DEPARTMENTS OF
OCEAN DEVELOPMENT, ATOMIC
ENERGY, ELECTRONICS AND SPACE
(SHRI K. R, NARAYANAN): (a)
Private  companies are granteg letters
Of - intent for the mannfactyre of
Electronje Telephone Instruments,
Electronic  Private Automatic I‘Eranch
Exchanges including Key Tele-
phone Systemg and Fascimile Equipment.
Cordless Telephoneg are not at present j]-
lowed for the private sector. At present
Néw proposals for gramg of licenceg for
Electronic Telephone  Instruments and
Electronic Private Automatic Branch Ex-
changeg including Key Telephone Systems

" are not being considered due to capacity

constraint, ,
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(b) The number of applications that
have so fa; béen received for letters of
intent |for Electronic Telephone Instru-
ments, Electronic Private Automatic
Brancp Exchangeg including Key Tele-
phone Systemg and Fascimile equipment
from the private sector js 230,

(c) The details of letters of inten; is-
sued for Electronic Telephone Instru-
ments, Electronic Private Automatic Branch
Exchanges including Key Telephone Sys-
tems and Fascimile equipment to the pri-

vate sector are given in the enclosed
© Statement.

1 Statement

Details of letters of intent igsued to

private parties for the manufacture of
Telephone Instruments

S No, Name of the Party

1. Texton Telecom Pvt, Ltd.

2. Remington Rand of India Ltd.
5. Crompton Greaves Litd.

4. Pulsar Electronics (Pvt.) Ltd
5. Set Telecommunications Pvt. Ltd,
. Bharati Telecom Ltd.

7. ITAC India
Lid.

8. Sri Gopal K. Kejriwal

9. Haryana Telecommunications Ltd.
10. The Priyaraja Enterprises,
Industries

Manufacturing  Co.

11. Himachal Telephone
Pvt. Lid,

12. Shree Jaisal Electronics & Indus-
tries Lid,

12. Suneel Communications Pvt., Ltd,
14, Sri Sunil Kharia.

15. Digicom Systems Pvt, Ltd

16. United Telecom Pvt. Ltd.

17. Fusebase Electronics Ltd,

7. 18. Binatone Electronies Ltd,

19. Debikay Information Technology

Litd.
" 20 Unirex Moulds Pvt. Ltd.
21. ITP Telecoms Py Itd,

22. Sri K. K. Joshi
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List of private parties licenced for manu~

facture of EPABX including key. Telephone
systems

S. Name of the Party -
No, ’

1. Larsen & Toubro Limited.
2. Usha
Limited.
. Escorts Limiteq,
. Blue Star Limited
. Artel
. Delton Cables Limited,
. Tata Industries Limiteq'
J. K. Business Machines Limited:
. Mahindra & Mahindra Limijted.

Computers &

Communications
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Doordarshan Serial ‘Such Ki Parchhai’

2019. SHRI MUKHTIAR SINGH
MALIK: Will the Minister of INFOR~
MATION AND BROADCASTIN"u be
pleased to state:

(a) whether Government’s atten-

tion has been drawn to the news item

appearing in ‘the ‘Nav Bharat Times

of 10th April, 1987 under the caption

‘Such Ki Parchhai Kis Ne Rukwai’;
(b) if so what are the details there-
in; and

(c) whether it is a fact that the sald

serial was not telecast on Doordarshan -

as per the news report if §0, what

are the reasong therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION
AND BROADCASTING (SHRI AJIT
PANJA): (a) to (c) The Government
has seen the press report in the issue
of ‘Nav Bharat Times' dated 10-4-87
to this effect. The telecast of ‘Such
Ki Parchhain’ on 6-4-87 was not stop-
ped on anybody’s request as stated in
the press report, In accordance with
the pract-ice followed by Doordarshan,
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